q 2 3 &

Grant relsaged under ADIP Scheme

i Madhya FPradesh DDRC, Rewa 6.00
2 Madhya Pradesh DDRG, Sagar 675
3 Madhya Pradesh DORC, Shivpuri 375
4 Manigur DDRGC, Imphal 1200
5 Tamil Nadu DORGC, Virudhnagar 5,25
& Tamil Nadu DDRC, Thoothukudi 3.50
7 Uttarakhand DORC, Haridwar 2.50
8 West Bengal DDRG, Dakshin Dinajour 3.75

SUB-TOTAL 43.50

GRAND TOTAL 110.42

Jobs for Disabled Persons

&58. SHRIMATI VIPLOVE THAKUR: Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT

be pleased to state:

(a) whether Government has recently taken any steps for creating jobs for disabled persong, to

improve their condition in the country;
() if =0, the details thereof and the number of disabled persang likely to be benefited;

(c) whether Governmert has issued any directions to private sector also to create jobs for

dizabled persong; and
(d) if so, the response Government has received from private sectors?

THE MINISTER CF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI
D. NAPOLECN): (&) and (b) Section 33 of the Persons with Disability (Equal Opportunity,
Protection of Rights and Full Participation) Act, 1995 provides for 3% reservation in government
employment, including 1%% each for disabled persone suffering from (i) blindness or low vision; (1)
hearing impairment and (i) loco motar disability or cerebral palsy. Mareaver, a special recruitment
drive has been initiated recently to fill up backlog vacancies for posts reserved for persons with

dizabilities.

(c) and (d) No directions have been iesued to the private sector to oreate jobs for disabled
perscns. However, a new Scheme of Incentives to the Private Sectar for Employment of Physically
Challenged Persone has been launched, w.e.f. 01.04_2008. Under thizs Scheme, the Government af
India provides the employer's "contribution for Employees Provident Fund (EPF) and Employees
State nsurance (ESI) for 3 years, for physically challenged employess employed in the private sector
on or after 01.04.2008, with & monthly salary upto Rs. 25,000,
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